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bring out hundreds of publications, including 
Gita, Ramayana etc. with a view to spread 
our culture, religbn etc.;

(c) whether a large umber of these 
publications are asked for by foreigners and 
Indian residing abroad;

(d) if so, whether Government propose 
to exempt from postal charges or levy mini
mum charges on sending such Rterature 
abroad; and

(e) if not, the reasons tfwrcrfor?

[Translatior^

Ai:1e2o oS cSTea299O2o Sr Oitm:i  
Aaite)m rSa qe&kS:2I2o Sr y&e79ik 

na19et .9SaSe 8iooik9S2)

2367. SHRIS.C.VARIWIA: 
SHRiRAGHAVJI:

WiU the Minister of H0A4E AFFAIRS be 
pleased to state:

(a) whether battalions of Special Armed 
Force ol Madhya Pradesh are deployed to 
other States from time to time;

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATiONS (SHRI 
JANESHWAR MISHRA): (a) Government is 
aware of the need for projection abroad of 
India’s culture, traditions, arts etc. and has a 
wen developed programme of pubfidty ac- 
tivHies in this regard. Indian Mission abroad 
are constantly engaged in spreading and 
deepening awareness about India’s heri
tage through a variety of means such as 
distribution of txx>ks and magazines, publi
cation of journals, holding of exhibitions, 
audio-visual shows and speaking engage
ments.

(b) Publishers in India bring out books 
on a wide spectrum of subjects including 
culture and religion.

(c) There is a good demand abroad for 
Indian publicatbns relating to culture and 
religion both by foreigners and Indians reski
ing abroad.

(d) and (e). Since even at the existing 
rates forvarnus categories of Book Post, the 
Department of Posts is unable to meet the 
full cost of provkling such services and is 
incurring substantial bss, it is to possible to 
exempt such publicatbns from postal 
charges, or levy minimum charges for them.

p ) ifso. whetheritis1tie(espons2>Kly 
of the States where tt)e forces have been 
deployed to bear the expenditure thereon;

(c) wtiether expenses IrKXirred on the 
said baitaSons sent to Assam, Jammu and 
Kashmir. Lakshdweep and Tripura have not 
been pakJ by those States;

(d) if so, the amount yel to be pakl by 
those States, separately, and the reasons 
for delay in payment; and

(e) the reactbn of Unnn Govemment 
thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes. Sir.

(b) to (e). The cost of deployment of 
forces for Law and Order duties in other 
States/union Tenritories I9 required to be re> 
imbursed by the borrowing Governments/ 
Administratbn. However, in the case of sudi 
depk>yment in Tripura and Jammu and 
Kashmir, the reimbursement was tobe made 
by the Central Government in respect of 
deptoyment made till 31.3.90.

As per the daiim of the Government of
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Madhya Pradash, the amount due for such 
deployments is as under;-

From Assam Rs. 23.99,91,379.40

way of these bodies in introducing Franlting 
Machines for their day-to-day mailing to 
ensure quicker despatch and obviate against 
any misapprapriatbn of stamps?

From Lakshdvveep Rs. 4,12.99,667.00

From J & K

from Tripura

R& 3,33,25,800.00 

Rs. 4,82,04,934.00

A provisional payment of Rs. 1.5 crores 
tias been made t>y the Central Government 
to the Government of Madhya Pradesh in 
March, 1990 on account of deployment of 
MPSAF Bn in Tripura. Settlement of balance 
amount is pending for completion of formaH- 
ties. In respect of deployment in Jammu & 
Kashmir, no claims have been received from 
Government of Madhya Pradesh by the 
Central Govemntent.

The Government of Assam have not 
cleared their dues to the Madhya Pradesh 
Government because of difficutt ways and 
means position. Lakshadweep Administra
tion has been asked to expedite dearance of 
amount due to Madhya Pradesh.

[EngU^

'2oaSts7o9S2 Sr Qai2N92( Oi7m92e '2 
qekm9 Os2979&ik /Sa&Saio9S2

2368. SHRI SHANTARAM
POTOUKHE: Will the Minister of
COMMUNICATIONS be pleased to state:

(a) whether it is a fact that whHe the 
Delhi Munic4>al Corporatton and its other 
Wings like the Water Supply Undertaking 
and the New Delhi Mun«ipai Committee are 
spending several lakhs of rupees on post
age stamps annually, these bodies have not 
as yet switched over to the Franking system; 
and

(b) if so, the difficulties which lie in the

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWARMISHRA):(a) and(b). There 
is no diffksulty on the part of Department of 
Postsfor albwnig MCD, NOMC.to usefrank- 
ing machines. Rather the Department has 
requested all the Ministries for advising the 
Govt. Off»es attached to them to use Frank
ing Machines which will not only be econom i- 
cai to them because a rebate of 3% is al
lowed but also accelerate tl>e transmiebn 
of Postal artides.

.eke&mS2e Qi7rr9okie oS h9ts)oakik naiie 
Sr Oiki2&o9aw q9)oa97' 8h92t

2369. SHRI MADHAVRAO SCmOIA: 
Win the Minister of COMMUNICATIONS 
be pleased to state:

(a) whether need for providing tele
phone and teleoommunicatk>n facilities to 
the industrial areas of Malanpur, District 
Bhind, has been pressed through public 
representatives and written representations:

(b) if so, the details of the proposals 
mooted; and

(c) the Government's reactiori thereto 
and whether any survey has been made in 
the matter, if so, with what results?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) Yes. Sir.

(b)and(c). (i) The existing 128-P C. DOT 
electronic telephone ex- 

/^ange in Malanpur Indus
trial area is planned to be 
replaced by 512-PILT elec
tronic exchange during




